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Madhya Pradesh Government to
inform us what quantities of naphtha
they require and for what purpose.
It will pass very near Madhya Pra-
desh, between Mirzapur and Allaha-
bad. If the necessary informaticn 1s
given to us, we will examine the
question.

Shri Bhagwat Jha Azad: May 1
know the reason why, instead of using
the naphtha at Barauni {or which
there was a proposal from a firm at

a local place, the Government con-
template to carry it from there and
use at somewhere else? From an

economic point of view it may not he
good.

Shri Humayun Kabir: I do not
know wherefrom my hon. friend has
got this information. We propose to
use some of the naphtha a{ Barauni
also. -

Shrimati Savitri Nigam: May I
know whether the enquiries were
made from the Madhya Pradesh Gov-
ernment, whether any proposal was
also made and what would be their
share of contribution and what would
be the gain they are going to have,
ete.

Shri Humayun Xatir: All these
questions will arise only when we
know what the Madhya Pradesh Gov-
ernment wants.

Shri Radhelal Vyss: May I know
whether any survev zbout the use of
this napntha was made--what are the
regions and how much wilt be con-
sumed etc.,—and, if so, whether any
such survey coverad Madhya Pradesh
area also?

Shri Humayun Kabir: An all-India
survey is continuously being made be-
cause we have to know the position
of the distribution of petroleum pro-
ducts in different parts of the country,
and Madhya Pradesh is not outside
India.
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Resettlement of Migrants

( Shri _'l;ukam Chang

] Kachhavaiya:

! Shrimatj Minimata:
| Shri Uikey:

638 J Shri Bade:

"3 Shri Chandak:

[ Shri Vidvy Charan Shukly:

| Shri Ram Harkh Yadav:

|- Shri Murli Manohar:

|_ Shri D. C. Sharma:
‘Will the Minister of Rehabilitation
be pleased to state:

4a) whether Government lave
taken a decision that it would be
desirable to arrange as far ag possible

industrial resettlement of new
‘migrants from East Pakistan on
account of paucity of agricultural

land: and

(b) if so. the broad outlines cf the
schemes so far worked out in this
behalf?

The Deputy Minister in the Min-
istry of Rehabilitation (Dr. M. M.
Das): (a) Owing to paucity of agricul-
cultural land, Government propose to
resettle as many new migrants as pos-
sible in industries. Some families will
also be settled in poultry farming,
dairy farming, cattle breeding and
other agro-industries.

(b) A statement showing the mea-
sures already taken and the measures
contemplated is laid on the Tabie of
the Sabha. [Placed in Library. See
No. LT-3714/64].
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Dr. M, M. Das: The total intlux
since January last is 8.32 lakhs up tiil
now. Out of this, 2.80 lakhs are in
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our camps. Out of these, only 17,000
families can be rehabilitated on agri-

cultural lands. For the rest of the
people, we have to find out other
means for resettling them.
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~ Dr. M. M, Das: All these details are
not with me at present. But there
are proposals for admitting these re-
fugees into Government service when-

ever suitable candidates among them
are found.

Shri Basumatari: We have been
hearing that money has been allotted
for the schemes. May I know what
are the industries established up till
now?

Dr. M. M. Das: We have given the
details in the statement laid on the
Table.
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Shri Narendra Singh Mahida: If
Government are not able to employ
the migrants in industries, will they
recommend these migrants for em-
ployment in the »private concerns or
industries' in Government sector?

The Minister of Rehabilitation (Shri
Tyagi): If there are Government con-
cerns started in the area, they will
be given employment there. In case
any private party is given licence for
a suitable industry, that party will
be helped on the condition that they
employ the migrants.

Dr. Ranen Sen: The DPs from East
Pakistan are  being  distributed
throughout India. Wherever ‘hey
are distributed in other States, are
there arrangements made to absorb
those refugees in industries located
in those areas?

Mr. Speaker: He has answered that.

Shri Kapur Singh: Are Government
alive to the fact that Bengalis are
generally non-adaptive to shocks of
transplantation and if so, are Govern-
ment taking steps to absorb the Ben-
galis in Bengal alone?

Dr. M. M. Das: The contention of
the hon. Member is not true,

ay
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Dr. M. M. Das: We are making
arrangements for the establishment of
dairies, for cattle breeding and so on.
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Shri Hari Vishnu Kamath: Has

Government explored or re-explored
the possibility of resettling these hap-
less migrants from East Pakistan in
the State of Jammu and Kashmir and
if not, what are the reasons therefor?

Mr. Speaker: The question is about
starting industries for resettlement of
refugees.

Shri Hari Vishnu Kamath: Yes, I
am asking about settlement in indus-
tries in Jammu and Kashmir,

Shri Tyagi: None has so far been es-
tablished in Jammu and Kashmir,

Mr. Speaker: Is there a propcsal to
start any industries there?

Shri Tyagi: Not yet.

Shri Hari Vishnu Kamath:
are the reasons?

What

Mr. Speaker: We cannot enter into
arguments. He has said, there is no
proposal to start industries there yet.

Shri Hari Vishnu Kamath: Why
not? When all the States are absorb-
ing refugees, why not Jammu and
Kashmir?

Shri Tyagi: We are not enforcing
anything on the States in regard to
this matter. The States voluntarily
come forward to help.

Shri S. C, Samanta: May I knew
whether new industries will be cpen-
ed; if so, whether the settlement of
these people nearby the industries
will also be arranged?

Mr. Speaker: That he has answered
already. .
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Dr. M. M. Das: The hon. Member-
wants to have some information about
a particular camp in Orissa. I have
not got that information with me.

Application of certain Articles of
Constitution te J. & K.

-+
( Shri Ravindra Varma:
| Shri P. Venkatasubbaiah:
;-;“..J Shri Surendra Pal Singh:
) Shri Rameshwar Tantia:
| Shri Sidheshwar Prasad:
i Shrimati Renuka Barkataki:

Will the Minister of Home Affairs
be pleased to state:

(a) whether it is a fact that
Government of Kashmir have re-
quested the Central Government to
make certain Articles of the Indian
Constitution applicable to the State
of Jammu and Kashkmir; and

(b) it so, what are these Articles,
and the aciion the Central Govern-
ment propese to take on the request
of the Stute Government?

the

The Minister of State in the Mini-
stry of Jlome Affairs (Shri Hathi):
(a) Yes, Sir. l

(b) (i) Articles 356 and 357; and
-

(ii) article 81 (Without modifica-
tion). A Presidential Order under
article 370 of the Constitution has
been issued in respect of articles 356
and 357. As rezards article 81, a4
Presidential Order will be issued after
all formalities have been gone
through.

Shri Ravindra Varma: May I know
whether it is a fact that the Govern-





